
GOVERNMENT OF INDIA 

MINISTRY OF INFORMATION AND BROADCASTING 

 

LOK SABHA 

STARRED QUESTION No.559 

 (TO BE ANSWERED ON 12.04.2017) 

 

TENDER PROCESS IN PRASAR BHARATI 

 

*559.  SHRI SANJAY DHOTRE: 

 DR. SATYAPAL SINGH: 

 

 Will the Minister of INFORMATION AND BROADCASTING be pleased to state:  

(a) whether cases of cartelisation in the tendering process of Prasar Bharati have 

come to the notice of the Government during the last three years;  

(b) if so, the details thereof and the reasons therefor;  

(c) whether such cases of cartelisation in Doordarshan have also come to the notice 

of the Government during the said period;  

(d) if so, the details thereof and the reasons therefor; and 

(e) the steps taken/being taken by the Government to keep the tendering process 

clean in Prasar Bharati as well as Doordarshan? 

 

ANSWER 

THE MINISTER OF INFORMATION AND BROADCASTING 

(SHRI M.VENKAIAH NAIDU) 

 

(a) to (e) A statement is laid on the Table of the House. 
        

 

 

 

 

 

 

 

 

 



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (e) OF LOK SABHA 

STARRED QUESTION NO. *559 FOR ANSWER ON 12.04.2017  

 

 

(a) to (e)   Prasar Bharati has informed that no cases of cartelisation in the 

tendering process of Prasar Bharati have been noticed including All India Radio and 

Doordarshan. 

 

  Prasar Bharati including Doordarshan is adopting a fair and transparent 
system for tendering process by following the rules & procedures based on the 
Government guidelines including General Financial Rules (GFR) and Central 
Vigilance Commission (CVC) guidelines.  
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